
Central Administrative Tribunal 
Principal Bench 

 
OA No. 930/2019 
MA No.1044/2019 

 
New Delhi, this the 26th day of March, 2019 

 
Hon’ble Ms. Nita Chowdhury, Member (A) 
Hon’ble Mr. S.N. Terdal, Member (J) 

 
1. Swati Aneja 

Aged about 27 years 
Group ‘B’, Teacher Primary 
D/o Shri Hari Om Aneja 

   R/o 35/14, Ashok Nagar, Behind Tilak Nagar 
  Police Station, New Delhi – 110 018. 

(Candidate towards the post code 01/18) 
 

2. Jyotsana 
Aged about 26 years 
Group ‘B’, Teacher Primary 
D/o Shri Ishwar 
R/o H.No.77A, Main Gali, Vijay Nagar Colony 
Bawana, Delhi – 110 039. 
(Candidate towards the post code 01/18) 

 
3. Brijesh Yadav 

Aged about 28 years 
Group ‘B’, Teacher Primary 
S/o Shri Rajesh Yadav 

   R/o H.No.202, V.P.O. Khera Dabar, New Delhi – 110 073. 
(Candidate towards the post code 01/18) 

 
4. Rahul Drall 

Aged about 25 years 
Group ‘B’, Teacher Primary 
S/o Shri Raj Kumar Drall 

   R/o H.No.702, Pana Doplan 
  VPO-Tikri Kalan, New Delhi – 110 041. 

(Candidate towards the post code 01/18) 
 

5. Mohit Chahar 
Aged about 21 years 
Group ‘B’, Teacher Primary 
S/o Shri Dharampal Chahar 
R/o D-116, Gali No.2, Prem Nagar 
Najafgarh, New Delhi – 110 043. 
(Candidate towards the post code 01/18)  
 
                                                                                ....Applicants 

(By Advocate : Mr.  Ajesh Luthra)  
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Versus 
 

 1. GNCT of Delhi 
  Through its Chief Secretary 
  A-Wing, 5th Floor 
  Delhi Secretariat, I.P. Estate 
  New Delhi. 
 

2. Delhi Subordinate Services Selection Board (DSSSB) 
 Through its Secretary 
 FC-18, Karkardooma Institutional Area 
 Delhi – 92. 
 
3. South Delhi Municipal Corporation 
 Through its Commissioner 
 Dr. S.P.M. Civic Centre, Minto Road 
 New Delhi – 2.                           ....Respondents 

  
 

ORDER (ORAL) 
 

Ms. Nita Chowdhury, Member (A): 
 

   
When the matter is taken up, learned counsel for applicant seeks 

to withdraw this OA and re-file the same with better pleadings. The 

same is allowed.  Accordingly, the OA is dismissed as withdrawn at 

admission stage itself.   

 
 

 
(S.N. Terdal)                                                        (Nita Chowdhury)         
 Member (J)                                                                Member (A) 

 
 
/anjali/ 


